cC Nn.1?!2020
CBI vs M/s D.G.Fuutwear Pvi. Ltd. & Ors,

1 4.08.2020
Present: None.

(Through v using Cisco WebEx App.)

Sh.Ankur Jain, Ld. Counsel has also filed case laws
regarding the bail application for A-8

Sh. Anil Kumar, Ld. Counsel for A-7 Rakesh Viangla has
filed an application for representing A-19 M/s hny
Tradexim Pwvt. Ltd.

CC No.17/2020
CBI Vs M/s D.G.Footwear Pvt. Ltd. & Ors.
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Let soft copies of the written submissions/case laws as
well as the application be sent to Ld.Sr.PP for CBI.

The next date of hearing in the case is 20.08.2020.
Be listed on 20,08.2020 at 2.30 P.M.

Let a copy of this order be sent by WhatsApp to Ld. Sr.PP
for CBI, all accused persons and their Learned Counsels.
ARUN sy

BHARDW. mm%
(ARUN BHARDWAJ

Special Judge, CBI-05 (PC Act),
RADC, New Delhi/ 14.08.2020
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Ct.Case No.: 27/2019
ED Vs D.K.Goel & Ors.

14.08.2020
Present: None,
(Through VC using Cisco WebEx App.)

Matter is taken up today on receiving copy of case laws
filed by Ld. Spl.PP for ED on the e-mail ID of the Reader.

Let soft copies of the case laws be sent to the accused
persons as well as their Ld. counsel.

The next date of hearing in the case is 25.08.2020.

Be listed on 25,08.2020 at 11.30 P.M.

Let a copy of this order be sent by WhatsApp to Ld.
Spl.PP for ED, all accused persons and their Learned Counsel.

ARUN BHAR!:MW-"“n‘i""""“"i‘“‘“"'li

(ARUN BHARDWAJ)
Special Judge, CBI-05 (PC
RADC, New Delhi/ 14.08.20
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